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SHRI   VIREN J.   SHAH: Sir, as initiator 
of the discussion I want to raise one or 
two points. I am very grateful to the hon. 
Minister for his positive attitude. The hon. 

;ster has taken a very cooperative line. 
There are a number of points on delay etc. 
I am not going into them. My only sub- 
mission to him would be that he might 
carefully go through some of the sug- 
gestions that I have made and look into 
them personally. He should go into them 
In tbe way in whcih I -lid as an ordinary 
Member and he will find facts at variance 
with the kind of reports he gets. Secondly, 
as I said earlier, identical replies were 
given by eight or nine of his predecessors 
but the replies remain constant and the 
results do not come up. Please state 
about it because there are drilling firms 
which are hit by the devaluation and they 
met the hon. Minister and said that it 
something was not done early, there will be 
further fall in crude oil production. This 
is all going to have a very serious impact 
on the whole economy. About Panna 
also I said, because of the delay Hyundai 
Co. have increased the price. That is 
why I have mentioned that from the 
third Lok Sabha onwards, the Committee 
on Public Undertakings—that was the 
first one-fourth, fifth and eighth Lok 
Sabha—have made caustic comments and 
strictures have been passed by the Com- j 
mitte  about the delay that is taking 
place in finalising tenders, rebids leading 
to hundreds of crores of rupees' loss 
to the country. If the hon. Minister finds 
times to look into this and some other 
aspects about the functioning of ONGC 
—I have referred to specifically three 
cases which are reported to be, of corrupt 
practices; about one in this very House the 
hon. Finance Minister replied—I am sure 
the hon. Minister is looking into it. I am 

not seeking any assurance. I hope he would 
look into it—there would definitely be 
a   benefit  accruing   to   the   country. 

SHRI B. SHANKARANAND: The 
suggestion of the hon. Member is well 
taken. 
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THE       VICE-CHAIRMAN (DR. 
NAGEN SAIKIA): Please do snot re- 
peat the same thing again and again. 
Please  make   your point. 

DR.   ABRAR   AHMED:    This   is   not 
a  repetition, Sir.  This  is very essential. 
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SHRI DAVID LEDGER (Assam): Mr. 
Vice-Chairman, with your permission, I 
would raise an important point. We are 
discussing the Railway Budget and un- 
doubtedly, it is a very important subject. 
But we are discussing this very important 
subject in a practically empty House. May 
I draw your attention to the treasury ben- 
ches where, apart from the three Minis- 
ters, only three Members are present? And 
in the entire House, there are hardly 15 
Members. 

SHRI H. HANUMANTHAPPA (Kar- 
nataka);  Members are in the lobby. 

SHRI DAVID LEDGER: It is not 
enough to remain in the lobby or at home. 
We are discussing a very important sub- 
ject. I come from Assam and I have 
a lot of... (Interr/tptions). 

SHRI H. HANUMANTHAPPA: With- 
out even intimation, you have extended 
the sitting of the House up to 12 o'clock. 
How can you expect Members to sit 
here from the morning till late in the 
evening? They will come back at the ap - 
propriate time. 

SHRl DAVID LEDGER: We want to 
raise our problems and we want Members 
to be present in the House. What is the 
point in continuing with such an important 
discussion and debate in an empty house  
practically? 

THE VICE-CHAIRMAN (DR. NA- 
GEN SAIKIA); That is all right. It is 
the convention of the House that even 
without quorum, we can run the business. 
(Interruptions). 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND THE MINISTER OF 
STATE IN THE MINISTRY OF HOME 
AFFAIRS (SHRI M. M. JACOB): It 
was a conscious decision in the Business 

Advisory Committee since we hare only 
two more days before us to finish with 
the Railway Budget and the General 
Budget, before the 30th of this month. 
There was no other go except to sit late. 
That is why, the meals are arranged. 
Members are also sitting outside and 
since it is a long sitting, some Mem- 
bers are going outside and walking 
around. 

THE       VICE-CHAIRMAN (DR. 
NAGEN SAIKIA): Let us hope that 
they will come. 

SHRI DAVJD LEDGER: Sir, I agree 
with the hon. Parliamentary Affairs min 
ister but is it the way we treat these 
important subjects? It is very unfortu- 
nat. Sir, There has to be a quorum at 
least. We must have some Members to 
listen to us. We want to raise some 
very important  problems. 

THE       VICE-CHAIRMAN (Dr. 
NAGEN SAIKIA): The speeches of the 
Members will be recorded. The Min- 
ister will reply to it. Shri P. Upendra. 

SHRI P UPENDRA (Andhra Pra- 
desh); Sir, I fully endorse the feelings 
of the hon. Member. Today, the House 
looks like a deserted wayside railway 
station. At least, the Ministers and that 
speakers are present here. I am happy to 
that extent. But it shows the dwindling 
interest of the hon. Members in important 
debates. You cannot blame the Ministers 
for that. 

Sir, Railways have been my first love 
and therefore I always have a soft cor- 
ner whenever I speak about the Railways 
and whatever criticism I make about the 
functioning of the Railways, is always 
tinged with some concern for their    pro- 
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gress and welfare. Sir, in the Budget, we 
see the extraordinary anxiety of the Min- 
ister to balance the accounts, show some 
surplus, pay the dividend to the general 
revenues to the extent of Rs 1037 crores 
and somehow wash his hands off it and say 
that he has done a good job. In the en- 
tire Budget, there is not even the slightest 
indication of the Railways' preparedness 
to face the new challenges, the growing 
challenges, in terms of the increasing 
freight and passenger traffic which is an- 
ticipated by the end of this century He 
says in his speech, "To maintain finan- 
cial viability and fulfil their obligations 
to the general revenues as usual, the 
Railways have to increase the fares and 
freight rates". He says, "I intend to effect, 
modest increases in fares and freight 
rates." I do not know, if Rs. 584 crores 
of additional imposts are modest, what 
you call the other imposts. It is a heavy 
burden and the Railways are again 
caught in a vicious circle in the process 
because this will have an escalating 
effect on the prices. Then the additional 
DA burden will' come on the Railways. 
Their own operating costs will increase. 
Along with the effect of the General 
Budget on the prices, the increase in 
freight rates, particularly, will also add 
to the inflation and price rise. Again, 
Railways have to bear the additional 
charges. Therefore, in the long run, it 
will not help the Railways at all. I also 
know the way these fares and freight 
rates are increased and I know a little 
of the trick of the trade. You have an 
account, show the revenue, show the ex- 
penditure, net revenue, then allocate it 
to various funds, then you say, how 
much you have to pay towards the divi- 
dend. Then there is a gap. You have to 
make it up. Then the officials come and 
say, Sir, 15 per cent on this, 10 per 
cent on this. Then the Minister reacts 

 

creased costs. Suppose, the Railways 
come up and say, during the year, we 
anticipate this much rise in expenditure, 
other costs and all that or on that basis 
this much rise has to be there in freights 
and fares, that we can understand well. 
This is all ad hocism 10 per cent or 
15 per cent, whatever it is. And as a 
consolation to the second-class passen- 
gers, they say up to 5 kms. there is no 
increase. Now-a-days who goes for 5 
kms. on railways? These are all sops 
trying to dress up also... (Interrup- 
tions)., . 

this  is what is happening year after 
year. Somehow the budgets are discussed 
and passed and all that. We are forget- 
ting the future of the railways, the trem- 
endous burden on the railways. I do not 
blame the Railway administration for 
this. We have another super-Government 
in the name of Planning Commission 
which has no constitutional authority, no 
constitutional basis, but that dictates 
everything. When the Railways go to 
them and say, "We want some thousand 
crores of rupees.", they say, "No, no, 
no. Why should you have so much? 
Take only this much." They don't bo- 
ther. This is how it is happening and the 
Railways are unable to persuade the 
Planning Commission year after year to 
sanction additional amounts. And in the 
process the important infrastructure is 
suffering, and 1 am sorry to say, they 
are flogging the system to the hilt and 
anytime it may collapse. 

If you see the increase in traffic, they 
have made good progress in many res- 
pects, say, in terms of total tonnage they 
are handling. Whereas 93 million tonnes 
were carried in 1950-51, during the First 
Fiv* Year Plan, now they have come to 
334 million tonnes. This is tremendous 
progress. But I call it flogging the sys- 
tem; they call it "intensive utilisation of 
the assets.'' Where does it lead us? 
Where does this intensive utilisation lead 
us ultimately? And the passenger traffic 
which was 784 millions in 1950, is 3,653 
millions today. And correspondingly, 
what is the expansion? In 1950-51 we 
had   53,596   route   kilometres   and   after 

This is how the Budget is prepared.
There is no rationale. There is no scienti-
fic  metho   Tt is  not  based on  any  in- 
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[Shri P. Upendra] 
40 years it has increased to 62,211 route 
kms.—that is less than 9,000 kms. In 40 
years this is the expansion of the railway 
network in the country. 

If you take electrification, just 9.100 
or about 10,000 route kilometres are 
electrified today. If you take the other 
assets, rolling stock etc., it is under- 
standable that steam locomotives have 
to come down because of dieselisation 
and electrification, but even in regard to 
diesel and electric locomotives also we 
have only 3,610 diesel locomotives and 
1,644 electric locomotives today. And in 
passenger vehicles the backlog is very 
much. Today we have 27,992 passenger 
vehicles. If we come to wagons, it is 
only 3,49,560 which is less than the 
stock we had in the Third Plan. In the 
Third Plan we had 3,70,000 and today 
we have 3,49,000. At the beginning of 
the Sixth Plan also, that is on 31-3-80, 
i.e. about ten years ago, we had more 
than 4 lakhs That means the fleet te re- 
duced. The wagon fleet has come down. 
While your traffic is increasing year 
after year the wagon fleet has come 
down... 

SHRI S. JAIPAL REDDY: The wa- 
gons  are over-aged. 

SHRI PARVATHANENI UPENDRA: 
Yes, the waepns are over-aged. Over- 
hauling is being neglected ,the coaches 
are over-aged, the wagons are over-aged. 
There is no periodical overhauling, over- 
hauling is in arrears and that is why I 
have said,  "The  system  is being flogged." 

And what is the projection? By 2000 
AD the Railways will be required to han- 
dle 370 to 410 million tonnes of freight; 
passengers—310 to 330 billion passenger 
kilometre's; suburban, 105 to 110 billion 
passenger kilometres. That is the projec- 
tion at the end of this century. But how 
wil] you handle it with this present rate 
of growth? Your expansion is almost at 
the stagnation level; your rolling stock is 
not increasing proportionately; your mo- 
dernisation plans are suffering. What are 
you going to do at the turn of the cen- 
tury?     Today we have a     chart     here: 

"Where does the rupee go?" Only two 
per cent of revenue goes to the develop- 
ment and the rest is all consumed in the 
operating costs, staff costs, etc. Even in 
the Budget also, you see to what level you 
have come. In the vital sectorsj like new 
line construction, like rolling stock, like 
signal and telecommunication, 
like electrification, the allotment 
in this year's Budget is less 
than what it was last year. For example, 
for new lines, last year it was Rs. 293 or 
292.83 crores; they reduced it to Rs. 249 
crores this year. Then come rolling stock. 
It was Rs. 721 crores last year; it has 
come down to Rs. 607 crores in this Bud- 
get. For signalling it was Rs. 140 crores 
last year; it has come down to Rs. 135 
crores. For electrification it is the Same 
level of Rs. 135 crores. Of course, a 
few lakhs of rupees less than last year. 
But if you take the escalation of costs in 
real terms, actually you have provided 
much less than last year's Budget. 

I do not know what the plans of the 
Railways are. When I think of the future 
as to what is going to happen, it is really 
Shocking and the Railways have to think 
about it seriously and discuss with the 
Planning Commission and others, may be 
the Prime Minister, etc., and come out 
with a clear-cut plan. I do not know 
what happened to the corporate plan that 
the Railways had prepared. They have 
forgotten about it because there are no 
funds. There is no point in having a cor- 
porate plan without funds. I have been 
repeatedly questioning as to why  the Rail- 
ways should be pressurised to pav the full 
dividend liability when they are bearing 
the social costs to the extent of Several 
thousands of crores of rupees. Why should 
the Railways also be eager to pay divi- 
dends that year itself and impost more 
more burden on rail users in terms of 
fares and freight rates? Why should they 
do that? We have got a system cf defer- 
red dividend liability. You can defer the 
payment May be. you will have to show  
in the books. But just to balance the 
accounts, just to pay dividend, you  
showing over-anxiety in collecting funds 
putting more burden on the people which 
will still have a discouraging and other 
effects on the Railways.   This thinking also 



357 Budget [26  JULY   1991] (Railways)—1991-92 358 

has to be revised and you defer the pay- 
ment of the dividend. There is a provi- 
sion for that and today also you have to 
pay something to the General Revenues to 
the extent of Rs. 428 crores as a deferred 
dividend liability. You let it go. Let it 
be on the books. I think you have to 
confer with other Ministries, if necessary, 
the Finance Ministry, whatever it is, who 
is pressurising you to pay the dividend. 
In view of the social costs the Railways 
are bearing, the Railways need not pay 
the dividends for a few years. Let it be 
on the deferred dividend liability account. 

Then the uneconomic branch lines. 
There are as many as 146 branch 
lines—31 on the broad-gauge, 78 
on the metre-gauge and 37 on the narrow- 
gauge-and the Railways are losing Rs. 107 
crores in operating these lines. Several 
committees, including the Railway Reforms 
Committee, have recommended repeatedly 
that some of these branch lines should be 
closed down. They are not economical; 
they are not being patronised; they are 
not running properly. The services are 
very bad. The coaches are over-aged and 
are in a rickety condition. There is not 
even drinking water in some of the trains 
on the branch lines. There is no upkeep 
of the stations. What is the fun in run- 
ning these branch lines in the present 
form? It is better to close them down. 
These are alternative good road services 
on the same branch lines. There was a 
decision to close down about 40 unecono- 
mic branch lines but even that the Rail- 
ways could not carry out. The Railway 
Convention Committee, of which I was a 
member, had also suggested that the Rail- 
ways should talk to the State Govern- 
ments to persuade them to close down the 
uneconomic branch lines. A decision 
must be taken quickly and the Railways 
need not continue to bear this kind of 
burden for lone 

A* regards the other branch lines also, 
if you  consider the service on these  lines, 
ft is very poor. T request the honourable 
Ministers particularly, please visit these 
branch lines sometime and you will see 
the pathetV   conditions of the stations, of 

the coaches and the fittings inside the 
coaches. I do not know how human be- 
ings are travelling in some of the first class 
coaches even. They are never repaired, 
never replaced. The service has to be 
improved on these branch lines also. 

As regards passenger amenities very 
scant attention is being paid. You have 
provided only Rs. 48 crores for passenger 
amenities including other railway user 
amenities. It is very inadequate for all 
the railways. You have provided only 
Rs. 48 crores which is quite inadequate. 

Then in regard to corruption in the 
booking offices, in the reservation offices, 
in the parcel offices, in the goods offices 
and on trains. Again it is at the peak. 
Some drive was there earlier by the Vigi- 
lance Department. But corruption is at 
its peak. You have to control that. The 
vigilance organisation has to be stream- 
lined. 

Then punctuality. It has suffered a 
lot. The Minister has particularly to take 
care of this aspect.   I know that you get 

     a chart for some 100 important trains. 
But that is not enough. There should be 
a general consciousness about punctuality. 
It is very low now. And I also know how 
the figures are made up. I do not know 
whether they are still continuing to •eport 
NLT-Not losing Time. Each Railway has 
its own punctuality figures. If the train is 
on the Border of Northern Railway    and 

     is running 4 hours late and reaches Delhi 
4 hours late, still it is treated Not Losing 
Time by the Northern Railway. The Nor- 
thern Railways says hundred per cent 
punctuality. It claims hundred per cent 
punctuality even though the train may 
reach its destination 4 hours late.. . 

THE LEADER OF THE OPPOSITION 
(SHRI S. JAIPAL REDDY): Fabrication 

SHRI P. UPENDRA; Therefore, the  
figures must be calculated on the basis of 
the scheduled time of arrival and the ac 
tual time of arrival. That should be the 
basis for assessing the correct punctuality. 
The Ministers must make surpri?. isits. 
They should travel on some of these 'raing. 
Then I think they will come to  see   many 
things.    Of course, they will say so many 



359 Budget [RAJYASABHA] (Kaflways)-- 199T-92        360 

[Shri P. Upendra] 
things, alarm chain pulling, this and   that. 
In spite of all that, there is a general laxity 
in maintaining punctuality on the railways. 

About staff welfare; This also is a neg- 
lected item . Though they are Spending so 
much on the staff on the budget, from 
their revenues, yet the welfare of the staff 
is suffering to a large extent. Now only 
6.2 lakh railway employees, out of about 
17 or 18 lakh railway employees, have 
quarters. And you know what type of 
conditions they live in, in out of the way 
places, in remote places, where even ren- 
ted houses are not available. The Rail- 
ways have to step up the housing activity 
and build more quarters. If necessary, the 
Housing Boards and the HUDCO must be 
involved in that. Take loans, if necessary, 
from housing corporations. State Govern- 
ments also have drawn up schemes locally. 
Housing must be given priority. There are 
many items of staff welfare. I don't touch 
on all of them but there is one aspect 
which has to be attended to and that is 
reinstatement of the loco running staff, 
about 70O people, who were removed from 
service. There was a decision by your 
predecessor but it was somehow kept pend- 
ing; probably because it was one of the 
last decision of the previous Government. 
Therefore, if was kept pending. I know 
both of you are sympathetic to the emp- 
loyees; you are pro-labour. You may take 
more time, if necessary. But you have 
to see that ultimately they are reinstated 
So that their families do not suffer. If 
necessary, you may take some kind of an 
assurance from the unions concerned of 
their good behaviour in future. But they 
have to be reinstated. 

As regards security on the trains and 
at stations, that is also not satisfactory. 
There is no proper coordination between 
the RPF and the GRP. There was a pro- 
posal to arm the RPF with more powers, 
At one stage I was even suggesting that 
since you are bearing half of the cost of 
the GRP why you don't take it completely 
under control of the Railways. Their co- 
ordination with civil police is necessary. 
There are other paramilitary forces which 
are keeping a liaison with civil police and 

it is not difficult after all. But it is better 
to have a unified police force controlling 
the law and order situation on trains, at 
stations and other railway place's. That 
should be examined. The third point is re- 
garding accidents. Of course the perfor- 
mance to some extent is certainly good. But 
the figures are not very reliable. I can 
quote one example. In his Budget speech, 
the Minister has stated that the number 
of accidents has come down from 545 to 
540 as compared to last year. But, if 
you go a little deeper, you will find that 
the more serious kind of accidents like 
collisions have increased. They have in- 
creased from 30 to 34 and the level-cros- 
sing accidents have come down from 55 
to 42 and hence the total number of acci- 
dents has come down from 545 to 540. 
You cannot dub the level-crossing acci- 
dents with the collisions. You will have 
to take into consideration the seriousness 
of the accident while arriving at a conclu- 
sion. We have to concentrate on the 
seriousness of the accidents. Coming to 
the activities of RITES and TRCON, their 
activities have slowed down to some ex- 
tent. We had started them with great 
fanfare and they had been doing some 
good job in the past. But their activities 
have remained confined to this country 
alone. The Minister will have to look 
into this and find out as to why we are 
not able to compete with other countries. 
The profits of RITES have also come down 
considerably as compared to the previous 
year. This needs to be looked into. 
Now, as regards the Railway Finance Cor- 
poration, through which you had collected 
Rs. 559 crores, Rs. 400 crores, Rs. 600 
crores and Rs. 1,000 crores i.e.. in 4 
instalments up to March, 1989, I would 
like to know from the Minister as to 
how these funds are being utilised. IRCON 
has mentioned that the burden on the 
railways has increased, their liabilities 
have increased. T would like to know 
from the Minister whether these funds are 
being utilised for development purposes or 
are being consumed by the operating cost 
and the staff charges, etc. 

The Railway Users Consultative Com- 
mittees had been doing good work by 
highlighting the problems of railway users. 
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But now, these Committees has become a i 
ritual They are not being rjconstitated 
in time. Even if they are constituted, 
meetings are not held regularly , There 
should be a regularity in convening these 
meetings and good people should be selec- 
ted as members of this Committee. 

1 would like to highlight the problems 
of my State, Andhra Pradesh. I had been 
repeatedly pleading and even the Rail- 
way Convention Committee had recom- 
mended the electrification of Madras-Cal- 
cutta and Madras-Bombay trunk routes. I 
had also pleaded for the introduction of 
EMU trains on the triangle-Guntur Vijaya- 
wada and Tenali-which has been fully 
electrified and there is a huge commuter 
traffic here. Even with one or two rakes 
you can start the EMU service in this sec- 
tion. Similarly, there was a proposal to 
introduce a circular railway for the twin 
cities of Hyderabad and Secunderabad. 
You are taking the plea that the Urban 
Development Ministry is the nodal Minis- 
try. But, previously, there was a propo- 
sal to start a corporate fund to be contri- 
buted by the civic bodies, the State Go- 
vernrrent, the Road Transport Corporation 
and the Central Government as well as 
the Railways to fund this circular railway. 
The RITES had also made a survey and ! 
had submitted its report to the Andhra 
Pradesh Government. The Telugu Desam 
Government had agreed to contribute 25 
per cent of the cost. If the Railways cont- 
ribute 25 per cent and the other organisa- 
tions can contribute towards the remain- 
ing 50 per cent, we could start this ser- 
vice in the capital city of Andhra Pradesh 
which is  very essential. Also, the elect- 
rification of the Sanat Nagar-Kazipet sec- 
tion must be speeded up and it should also 
be extended to cover the suburban lines 
surrounding Hyderabad and Secunderabad 
so that EMU trains can ultimately be 
introduced. 

dul to Visakhapatnam which carries the 
iron ore for export. But the Visakhapat- 
nam port is already saturated and is con- 
gested and the Kakinada port is relatively 
free and is being developed. Therefore, 
if ytoui construct a new line from Kirandul 
and Bhadrachalam to Kovvur, the traffic 
can be diverted to Kakinada port and that 
wil] relieve the Visakhapatnam port also 
of its congestion. 

Then, Sir, there are certain small things 
also. In the Narsapur-Hyderabad Express, 
there should be an A/C 2-tier coach. It 
is a very popular train. But there is no 
A/C 2-tier coach in this. This should be 
introduced. Similarly, the Tirupati-Hy- 
derabad train, which is now a slow train, 
should be Speeded up and made into an 
Express train. Then there is no day train 
from Bhimavaram via Gudiwada to Hy- 
derabad. The Golkonda Express, which 
is now running from Guntur to Hydera- 
bad, should be diverted. Or, you can 
introduce a new train. Otherwise, this 
can be diverted from Guntur to Bhimava- 
ram and Narsapur and then to Hyderabad. 
There should also be an A/C Chair Car 
on this since there is none at present in 
the Golkonda Express. This should be 
introduced. 

I do not want to take more time be 
cause T am also in a hurry. Otherwise, I 
would have Spoken on the other aspects 
also. At the end, I would only say that 
the Railways should chalk out a concrete 
plan for meeting the increasing burdens on 
them so that they are abl? to meet the 
challenges of the 21st century and are in 
readiness to carry the burdens which are 
increasing year after year. Thank you, 
Sir. 

THE VICE-CHAIRMAN DR. NA- 
GEN SAIKIA): Now. Mr. Ram Naresh 
Yadav. 

I also gave a suggestion earlier that the 
Railways should think of having an alter- 
native route connecting Kirandul with 
Bhadrachalam and Kovvur. Now, you 
have th«  Dandakaranya line from Kiran- 
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DR. NAGEN SAIKIA (Assam): The 

Railway budget placed on 16.7.91 has. 
got no significance except the hike in the 
fare. For the balance deficit, the 
Minister has proposed some increments 
in fares, 10 per cent increase in the 
rates for parcels and luggage, maximum 
of 20 per cent increase in first-class and 
air-conditioned coach, and so on. With 
all these increments, the Railway Minis- 
ter has proposed to collect additional re- 
venue of Rs. 584 crores in the current 
year. 

Sir, the Railway budget has given no 
hope of making the Indian Railways 
more efficient, regular and neat in its 
performance. From this point of view, it 
is a dull budget for the people of India 
without making any headway for expan- 
sion and improvement. Moreover, some 
areas in the country, as was done on 
earlier occasions also, have been left neg- 
lected. Especially, the North-Eastern 
region is the most neglected part. There 
is no proposal for expansion of the 
much-demanded broad gauge line from 
Guwahati to Dibrugarh, not even a pro- 
posal for expansion of the meter-guage 
line in the State to reach thickly-popu- 
lated areas. There is no proposal for a 
bridge   at    Brigibil     over     Brahmaputra. 

|     There is no proposal for setting up of a 
Railway   Division   at  Rangia   as per  the 
commitment  of the  previous Government 
in  1977  during the time of Mr. Morarji 
Desai.     Even   there   is  no   allocation  of 
funds      for     the     Jogighopa-Fanchratna 
bridge  under   construction.    Actually,    to 
speak about the Railways in Assam means 
to run through the same old meter gauge 
tracks   put up   by   the  Britishers in     the     „ 
19th century  when  local people  were to 
be  attracted  to board the train by offer- 
ing one  paisa  copper  coin to each  pas- 
senger instead of taking fare from them.    * 
The   same   track  is   still   running   from 
Guwahati to Dibrugarh to touch the coal- 
fields, oil-fields, tea gardens — all left out 
from   the    towns   and    thickly-populated 
areas   of   Upper   Assam.     The   Railway 
budget placed  on July  16, has not made 
even   a little provision  for  expansion  or 
improvement of Railways in Assam. Even 
today,  it takes   18 hours to cover a dis- 
tance   of  500   KM   by   the   Railways     in 
Assam.    This is a very shameful chapter 
of the Indian Railways.    I would  request 
both the Railway Ministers to travel with 
me in the trains in Assam to get a first- 
hand knowledge  of  the difficulties   faced 
by   the   passengers,   inefficiency   and   irre- 
gularities and the most dirty  maintenance 
of trains  by the  Railways.    The  Railway 
Department    has    recently    changed     the 
name  of Tinsukhia Mail to  Brahmaputra 
Express.    But the change is only in name, 
not  in   performance.     I  myself   travelled 
from   Guwahati   to   Delhi   by  this  train 
three days back.    The train was to leave 
at    1.10   p.m.   and   in   the   hot   summer, 
hundreds   and       hundreds   of   passengers 
were   waiting   to   board   the  train.     The 
train   did   not   come   on   time  and   there 
was  no   announcement  that   it   would  be 
delayed.    It   was  delayed  by   about three 
hours.     There   are   some   counters   where 
sign boards  are hanging with words  "Re- 
servation-cum-Enquiry".      But,   there   was 
nobody   to  attend to   it.    Even when   it 
departed at  3.30 p.m., there was no  an- 
nouncement  at  that time  also.    When it 
reached Delhi, it was late by 4-1|2 hours. 
In this  way,   the  trains   are   run  in  that 
part of the country.    The  North-Eastern 
region is surrounded by sensitive interna- 
tional  borders   but   it   is   connected   with 
the   rest   of   the   country   by  a   chicken- 
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neck only. If we do not care to keep 
the link with the region at its best, we 
will have to pay a heavy price. 1 
demand that, from the point of view of I 
integrity of sovereignty of the country, | 
the communications to the North-Eastern 
region should be made efficient, regular 
and  faster. 

In Assam, there are about 40 railway 
crossings on the National Highways. Of 
these crossings, two in the South bank, 
one at Thekiraguri and another at Sen- j 
sowa are the two major crossings where 
over-bridges are very much essential. I 
raised this point earlier also in the 
House by way of Special Mention and 
in the Question Hour. Till date, there 
has been no positive reply from the 
Ministry. 

I have been raising another point also 
for the last few years for consideration 
by the Government. But there has been 
no action. This point is regarding em- 
ployment in the railways. The people 
of the North-Eastern region do not get 
employment in the railways. There is 
no avenue for them for employment in 
the railways. I hope the Minister would 
reply to this. I feel that the Govern- 
ment is taking statistics on the basis of 
indigenous or non-indigenous people. The 
Government will have to answer these 
questions. 

My last point is that the hon. Railway- 
Minister should review his budget and 
make some provisions for the improve- 
ment and extension of railways in that 
part of the country With these few 
words.  I conclude. 

 

i 
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SHRI MOTURU HANUMANTHA 
RAO (Andhra Pradesh): Mr. Vice-Chair- 
man, Sir. we are discussing an important 
item   at   an odd  hour   (Interruption). 

So far as the Railway Budget is con- 
cerned, I am in general agreement with 
the  criticism offered by my hon. friend, 
Ms. Upendra. General defects are there. 
But I have patiently sat here to raise 
one point of protest against the con- 
tinued victimisation of railway employees. 
The Railways, is a vast network:, the big- 
gest industry of our country. Millions of 
our people are working for it. If they 
are shabbily treated, how can they run 
it happily? I take the burning example 
of victimised workers. For their rein- 
statement fcr almost a decade an agita- 
tion has been going on. Repeatedly a 
number of times the question was raised 
in both Houses of Parliament. And the 
last time. J think, it was in February. 
All fee elected representatives of all 
parties in both Houses unanimously de 
mended that the victimised workers should 
be reinstated. After this was done in 
March, the then Railway Minister, Mr. 
Janeshwar Mishra, while replying to the 
Interim Budget that was proposed, pro- 
mised to look into it and said that about 
seven hundred employees would .be re- 
instated. That was a definite promise that 
was   made. Besides   this,   when    the 
National Front Government was there, 
the then Railway Minisier, Mr. George 
Fernamitis. himself gave orders that they 
should be reinstated. After repeated re- 
quests from both Houses of Parliament, 
it was !one. But that was also flouted 
bjr  the   Railway    Board:      Governments 

have come and Governments have gooa 
But the Railway Board is there — not 
responding like the Egyptian Sphinx. 
sitting tight there. After all, they are 
responsible for the lakhs and lakhs of 
workers working for the Railways, 
managed by them. So naturally some 
humane treatment should be there. I 
say it is inhuman because hundreds of 
families are starving and suffering. Under 
the pretext of spending more, that the 
Railways would be burdened with Rs. 8 
crores or so towards the payment to 
these victimised employees, their demand 
was   continuously  rejected. 

Now, my 'hon. friend, Shankar Dayal 
Singhji, has referred to the report that 
crores and crores of rupees are wasted. 
The projects that were undertaken long 
ago, between 1971 and 1973, are not 
completed as yet. Crores of rupees that 
were expected from the World Bank and 
which were offered by the World Bank 
for undertaking certain constructions were 
not spent fully. And the cost of all 
those projects has gone up like anything. 
And the present position of the Railway 
(finances is such that they cannot under- 
take that. So, under these circumstances. 
when you have to deal with the human 
element there, with hundreds of starving 
families, you bring in the pretext that 
'we cannot waste eight crores or ten 
crores on them'. I am sorry to say that 
I raise my serious protest against this 
attitude of the Railway Board as well 
as the Railway Ministry if it continues 
to maintain the same position. I hope 
that the Railway Minister even at this 
stage would come forward to say boldly 
that they would reinstate the victimised 
workers. Fcr a decade it has been going 
on. 

So, Sir, they have also raised the 
fares and the freight charges to the tune 
of almost Rs. 600 crores. And this is 
a very heavy dose. Though it is called 
modest, it is taken as a heavy dose. 
And despite hiking the rates, they are 
cutting the allotments to various projects. 
That is the fun of it. For instance, in 
the hon. Minister's speech, it is mentioned 
how allotments were cut. Even the 
Interim" Budget    proposals  are  cut. " And  



399 Budget [RAJYA SABHA]     {Railways)—1991-92 400 

[Shri  Moturu   Hanumantha  Rao] 
extra burden is laid on the passengers 
and less is spent for the railways. That 
seems to be the general feature. I am 
concerned about the electrification of 
Madras-Kharagpur railway line. When- 
ever an oil crisis comes up, electrifica- 
tion of railway lines is spoken of in a 
big way. In 1973 or so, it was said 
that every year 1,000 KMs of railway 
line should be electrified. And the pre- 
sent Report says about 10,000 KMs., and 
that too in general terms. Again the oil 
crisis is there. With the latest devalua- 
tion, our import charges would go up on 
oil. So, in order to avoid this, quick 
electrification was suggested. It is not 
undertaken. On the other hand, what- 
ever is planned earlier is also given up. 
One such proposal is this Madras-Kharag- 
pur railway line. Up to Vijayawada it 
had been electrified. From Vijayawada 
to Kharagpur, it has to be done. And 
the survey is also done. So, everything 
is prepared. But now the proposal is 
given up. The point is that here bet- 
ween Visakhapatnam and Vijayawada, so 
much rush is there, so many industries 
are developing, particularly steel produc- 
tion is there. And oil production also is 
to be taken up in a big way. ONGC has 
been planning for it. So, not only that 
oil consumption would be saved by elec- 
trifying this line but extra oil also would 
be transported from that area. Such is 
the importance of electrifying this line. I 
do not know why it is given up by our 
. hon. Minister. The other day, while 
renlying to a question he said very 
sharply that there is no such proposal 
at all before the Railway Ministry. I 
hope a second thought would prevail and 
they would again see that immediately 
electrification  is  taken  up. 

So much is talked about the railway 
amenities. Many hon. Members have 
spoken about it. They are not at all 
satisfactory. Particularly, for the second- 
class passengers it is very bad. Food 
arrangement is also very bad. It is de- 
teriorating day by day though the price 
is going up. All of a sudden, the price 
of food was raised from Rs. 7 to Rs. 10 
and that also without extra item. So, it 
can be described in many ways. Passen- 
gers hare expressed their total dissatis- 

faction. That has been the developm&nt 
recently. I hope the Railway Ministry 
will immediately see that this is checked    up  
and   rectified.    . 

Sir, Railway Zonal Consultative Com- 
mittees are formed there. I was told 
that I have been appointed a member of 
the South Central Railway Zonal Con- 
sultative Committee. I attended one 
meeting. Recently I got a notice in 
which it was said that I am no more a 
member of it and the Zonal Committee, 
are abolished, are suspended by the pre- 
sent Ministry because it is a new Minis- 
try. Whenever a new Ministry comes 
the old members are removed from 
the Consultative Committees, even with- 
out serving there for the term. I only 
attended one meeting. Before I gained 
experience,   I   was   removed   from   there. 

    This  is  the way  things  are taking place. 
     It is very bad. This should not be done. 

I hope that these suggestions would be 
taken seriously. I am very particular 
about the reinstatement of the victimised 
employees. I have been patiently sitting 
here only to raise that point and to see 
that the hon. Railway Minister will give 
some assurance that it would be attended 
to   immediately. 
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"The Committee for expansion of 
railways network has identified a 
combination of new lines and gauge 
conversion to be executed solely 
for generating capacity needed to 
handle the traffic that is likely to 
materialise by the end of the 
century. Under these circum- 
stances, approach to new projects 
has to be extremely cautious and 
selective. Projects generally are 
considered on grounds of profita- 
bility but projects have also to be 
considered on grounds of develop- 
ment of backward areas so as to 
join them to the mainstream of 
national   development." 

 

Langigarh road—Amagura railway link 
can provide an important railway link 
in the backward region of Kalahandi 
district of Orissa. This vast area which 
had, so far, remained without any in- 
ternal rail will, for the first time, be 
placed on the railway map connecting 
Bhawanipatna and Junagarh. Further, 
this rail link is likely to yield a return 
of 15.45 per cent. So, profitability is 
there. This 15.45 per cent turnout in 
any  project is more than expected. 

Now according to the latest Industrial 
Policy, bauxite ore mining is left without 
any control. If railway line is extended, 
the highest deposit of bauxite available in 
Kalahandi district could be exploited and 
people could be attracted to that region 
for doing some business. This would 
provide a means of livelihood for the 
people. This would also be profitable to 
the Railways. Even if the railways may 
not consider the development of the re- 
gion, they should consider this project 
because of its profitability. This matter 
is already under the consideration of 
the Planning Commission. I request the 
hon. Minister to reconsider the whole 
issue  and keep the matter alive. 
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SHRI   S.       VIDUTHALAI   VIRUMBI 
(Tamil Nadu): Thank you for giving me 
the opportunity to say something on the 
Railway Budget. One of the mottos of 
the Railway Department is the conserva- 
tion of energy. Keeping this is view, I 
request the hon. Minister to take up the 
BG conversion from Saiem to Bangalore 
via Dharmapuri. Now, we travel via 
Jolarpet which is 33 k.m. more compared 
to the one I said earlier. The railway 
track is there from Coimbatore to 
Sengottah. But there is no direct train 
connecting the two ends. I, therefore, 
request the hon. Minister to introduce a 
new train to connect both the stations. 
Similarly, railway track was laid down 
long before between Coimbatore and 
Tirunelveli. But there is no direct train. 
I request the hon. Minister to look into 
the issue and introduce new trains thereby 
helping the thousands of people going to 
the   south   of  Tamil   Nadu. 

I understand that the Chamber of 
Commerce of Coimbatore district had 
seat a memorandum to take up a new 
project to lay a circular railway to faci- 
litate the commuters of Coimbatore dis- 
trict. I want to insist on this issue since 
Coimbatore is one of the metropolitan 
cities of South India. 

The project of constructing a over- 
bridge at the level crossing of North 
Coimbatore has been kept in abeyance 
for a long time. This has been pending 
for reasons best known to the Railway 
Ministry. I request the hon. Minister to 
expedite the work. I had already made 
■a request in this August House to stop 
all express trains at Morappur station at 
least for one or two minutes. People 
from. Dharmapuri come to this station 
to take the connecting trains. Some 
tracks are kept idle not because of less 
support from the people. If the autho- 
rities concerned concentrate on the issue, 
the Railway Department may earn more 
profit. For example, there is a railway 
route from Mayiladuthurai to Tharan- 
gampadi. It was one among the busy 
lines some three decades ago. Now, it 
is not in use at all Simitar is the case 
with the the between Madurai and Bodi. 

But in the same route, the buses are 
plying profitably. There are other lines, 
sparsely-used lines, namely, Katpadi- 
Villupuram, Salem-Vridhachalam and 
Chengalpattu-Kancheepuram. If electri- 
fication takes place on these lines and 
EMU coaches are introduced, it will yield 
good   profit   to   the.  Southern   Railway. 

One of my hon. friends said that 
Hindi should be taught to the staff and 
that if somebody does not learn, his 
salary should be withheld. This is not a 
good suggestion. This is a sensitive 
issue. If Hindi is imposed in the De- 
partment, the DMK would once again 
revolt against this. I hope the hon. 
Minister would not listen to this bad 
advice. 

Another thing is, passenger.; who come 
to Delhi from South complain regularly 
that when the trains enter the Hindi belt, 
there is no difference between reserved 
and unreserved coaches, Even the TTEs 
are not able to stop the unreserved pas- 
sengers from entering the reserved com- 
partments. This grievance should be 
removed once and for all. 

There was a proopsal, some eight years 
back, to construct a coach factory at 
Karamadai, near Mettupalayam. The 
railway technical committee was reported 
to have said that if the factory was set 
up at Karamadai, the cost of production 
would be less. But ultimately, the 
Karamadai site was not chosen and tho 
factory was set up at some other place 
due  to   some   political   compulsions. 

I would request the hon. Minister 
to look into these issues. Because 
of the time constraint, I made direct 
points. I hope the hon. Minister 
would rectify these things and help 
the people of Tamil Nadu. 

THE        VICE-CHAIRMAN (DR. 
NAGEN     SAIKIA):     Mr.     Vincent. 
Please conclude within five  minutes. 

SHRI M. VINCENT (Tamil Nadu): 
Sir, please give me ten minutes. 
Thank you for giving me an oppoft- 
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unity to speak on the Railway Bud- 
get. I welcome the Railway Budget 
with mixed feelings. 

The Budget shows a net surplus of Rs. 
235 crores after increase in fares to the 
tune of Rs. 584 crores. The increases in 
freight rate and fares this year is too 
high. It is an additional burden on 
the middle-class and the downtrodden 
people. Though the Government had 
no other option, the hike could have 
been moderate as the Budget shows 
a surplus. Already, the rail fares are 
high compaed to bus fares. It has 
been announced that there will be no 
increase in the fare up to 10 kms. in 
the case of second class. This should 
be up to 100 kms. Essential commodi- 
ties must be exempted from the in- 
crease in the freight rates. 

The Budget clearly shows that the 
Minister had in mind only the reve- 
nue and not the common man. The 
hike could have been avoided if 
steps had been taken to effectively 
check ticketless travel and pilferage 
of railway property. 

The Minister was happy to an- 
nounce ten new trains. But he has 
not made us, the people of Tamil 
Nadu, happy. There is no new train 
as far as Tamil Nadu is concerned. 
The Commercial Operating Superin- 
tendent of the Southern Railway an- 
nounced in 1989 that a superfast 
express, trains between Madras and 
Tirunelveli would be introduced 
shortly. This announcement was 
given wide publicity in all regional 
newspapers. But it is a matter of 
regret that there is no mention of it 
and it does not find a place in this 
cluster of ten new trains. The people 
have been demanding for long a 
super-fast express train from Madras 
to Tirunelveli. I demand that this 
should be introduced immediately. 
Meanwhile, the Vaigai superfast 
express train between Madras and 
Madurai should be extended up to 
Tirunelveli. 

Another important thing is the speed- 
ing up of the 119-up and 120-down 
Nellai Express. Madras to Madurai, a 
distance of 450 kms., is covered in 7 
hours and 40 minutes by the Vaigai 
Express, whereas, the Nellai Express, on 
the same track, takes 11 hours and 30 
minutes, for the same distance of 450 
kms. The Nellai Express is the only 
express train from the southern tip of 
the country to Madras City. It takes 
16 hours to cover a distance of 600 
kms. from Madras to Tirunelveli. 
Therefore, the Railways must find ways 
to reduce the running time of this train. 
Now, this train starts first at Tirunelveli 
and reaches Madras last, in the morning. 
The Railways must see that the train 
reaches Madras first. Sir, in 1970, when 
J was a student, the train used to 
leave Madras at 18.15 hours and reach 
Tirunelveli at 8.30 at next morning. 
But today after lapse of 20 years, with 
all the improvements and sophistication, 
the same train starts one hour early and 
reaches one hour late. This is the fate 
and improvement of Nellai Express in 
Tamil Nadu—two hours delay after 20 
years of modernisation. I demand, this 
Nellai Express should be speeded up. 
the running time between Madras and 
Tirunelveli should be reduced from 16 
hours  to   12  hours. 

It is regretable that the . Dindigul- 
Maniyachi broad gauge has not beer, 
given due consideration. Continued 
neglect and worst treatment has been 
meted out   to  this  B.G.   line   project. 

Parallel B.G. line from Maniyachi to 
Thalaiyuthu and from Maniyachi to 
Tuticorin, a distance of 53 kms., was 
commissioned in 1985-86. New B.G. line 
from Karur to Dindigul, a distance of 
72.90 kms., was commissioned in 1988- 
89. Parallel B.G. line from Dindigul to 
[Madurai, a distance of 64.32 kms., is said 
to be under progress. Now railways have 
proposed to lay only B.G. conversion 
line from Madurai to Maniyachi instead 
of a parallel B.G. line. I am amazed at 
this idea of the Government. This is 
a retrograte step. All along you have 
laid parallel B.G. line but in between 
Madurai and Maniyachi the Government 
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wants to lay conversion line. I do not 
know what the Government is gaining 
by this. If you take into account the 
long period necessary for this conversion 
and the most of escalation, laying of 
parallel B.G. line will be cheaper and 
faster. If the Government does not 
change the idea of conversion line, there 
is going to be agitation and dharna and 
rail rako in the southern part of Tamil 
Nadu because even the slow running 
Nellai Express will be further delayed by 
2 hours. Instead of reducing the running 
hours of existing trains, you have taken 
a decision to increase the running hours, 
causing inconvenience and irritation to 
the public. 

Come what may, you have to lay 
parallel B.G. line between Madurai and 
iManiyacbi. 

The second terminal for Madras at 
Villivakkam is a welcome proposal and 
I hope it will come as a mini Dadar at 
Bombay. 

Sir, though the railway line from 
Madras to Villupuram as 100 years old, 
the doubling of the line was done only 
for 40 kms. upto Chingleput. The 
Southern Railway has pleaded for doub- 
ling the track from Thindivanam to 
Pattalam, so that many crossing trains 
are not held up unnecessarily due to 
single line. The Government should 
consider it seriously. 

As per the poor allocation of Rs. 14 
crores, the R.T.S. in Madras will not 
take shape during the 20th century. This 
project sanctioned in 1983-84 was esti- 
mated to cost Rs. 54 crores. Now the 
revised estimate is Rs. 108.21 crores. 
Unfortunately, the funds sanctioned are 
very low year by year. This is against 
the annual requirement of Rs. 25 crores. 
During the last eight-year period only an 
amount of Rs. 57 crore has been snent 
on this project. The present estimate 
indicates the need of another Rs. 51 
crores for its completion. Since it is a 
surnlus budget, the Minister should con- 
aider allotting more funds to the tune 
of Rs. 25 crores in 1991-92 for the 
speedy completion of the  1st phase  of 

 the project from Madras Beach to Luz. 
I   also   request  the  Minister  to   approve 

   phase II for Luz to Taramani immedia- 
tely at a cost of Rs. 106.5 crores as an 
exclusive railways project and also agree 
to taking up the I.C.C. between Tara- 
mani   and      Villivakkam      as  a  jointly 
funded project. 

Sir, railway facilities in Kanyakumari 
district are under complete neglect both 
by officials and the Government. One 
prime reason is that it is attached to 
Trivandrum division. I want to list our 
grievance. There was a proposal for a 
coaching complex at a cost of Rs. 5.5 
crores at Nagercoil, taking advantage of 
the availability of water and land. For 
this purpose, 2 years back Rs. 5 lakhs 
were allotted for preliminary work, but 
the,D.R.M. Trivandrum has not released 
the fund because the proposal is for 
Kanyakumari. I request the Minister to 
initiate action on the D.R.M. for locking 
the fund and blocking the proposal. The 
| Nagarcoil Junction is a suitable place to 
establish such a coach-maintenance com- 
plex because it links the railways from 
the West and the East. Now the West 
line is B.G., linked from Kanyakumari 
to all parts of the country via Trivan- 
drum. Likewise, the East B.G. line, on 
completion of the Tirunelveli-Dindigul 
B.G. line should be linked from Kanya- 
kumari to any part via the Tirunelveli 
Junction. On both the East and the 
West B.G. lines the Nagarcoil Junction 
is the only Junction connecting both. 

Now sufficient land and water are 
available on Railway account. There is 
no need of purchasing new lands and 
constructing new wells. Moreover, skilled, 
I.T.I, trained, technical people are avail- 
able. The Kanyakumari District is one 
of the industrially backward areas not 
having any major industry. The Southern 
Railway Planning Cell has also recom- 
mended for establishment of a coach- 
maintenance complex at the Nagercoil 
Junction 

The reason for the delay is that 
Naeercoil is in Tamil Nadu, but the 
Kanyakumari District is placed under 
the Trivandrum Division in Kerala. 
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Sir, several times it was announced by 
the Government that the Madras-Trivan- 
drum Mail would be extended up to 
Kanyakumari and called '-Madras-Kanya- 
kumari Mail." 

Even though all other infrastructural 
facilities are available, the Mail train has 
not been extended. I understand that be- 
cause of the internal politics of t'he Rail- 
way Zonal Office at Trivandrum the 
national move is purposely being delayed. 
I request the Gavernment to take action 
to extend the train up to Kanyakumari 
(Time bell rings). 

THE VICE-CHAIRMAN (DR. 
NAGEN SAIKIA):      Please      conclude. 
Your time is  over. 

SHRI M. VINCENT: At the Nager- 
coil Station there has been no improve- 
ment in the yard facilities, the signal- 
ling system and the interlocking arrange- 
ments. The Mechanical Department has 
not been provided even with a hydraulicjack. 

There are so many glaring neglects 
regarding the Island Express which ori- 
ginates at Nager coil. Only four H-Class 
berths are available fcr reservation at 
Nagercoil. 

For the Jayanti Janata Bombay- 
Kanyakumari Express which originates 
at Kanyakumari, only 16 second-class 
berths are  available for reservation. 

In the Himsagar Express which origi- 
nates af Kanyakumari only 6 second- 
clas?  berths  are  available for reservation. 

All these trains which originate from 
Kanyakumari and Negercoil not even a 
single A. C. or first-class berth is avail- 
able for reservation. (Time bell rings) 
All the second-class and A.C. berths are 
to be booked  at Trivandrum. 

It is not only neglect, but it is an 
insult to the pepole of the Kanyakumari 
District. Kanyakumari is having this 
fate only because it is attached to the 
Trivandrum     Division.     I request        the 

Minister   to   take   necessary      action   to 
I     attach the     Kanyakumari District to 
the 
Madurai  Division. 

THE VICE-CHAIRMAN
 (DR. 

NAGEN   SAIKIA):   Please  conclude. 

SHRI M. VINCENT:  Sir, one minute. 

THE VICE-CHAIRMAN
 (DR. 

NAGEN SAIKIA): No. You have 
already taken much time. Please con- 
clude.  You  should  abide by  the time. 

SHRI M. VINCENT: Sir, in 1983    the 
Himsagar Express was introduced from 
Kanyakumari tr Kashmir as a national- 
integration train passing through eleven 
States, covering  3,487  km. 

THE VICE-CHAIRMAN(DR. 
NAGEN SAIKIA): I shall call the next 
speaker now. Conclude. 

SHRI M.   VINCENT:   I  will finish  it 
within one minute. Give me one minute. 

In 1983 the running time of the train 
was only 68 hours with A.C. coaches. 
But new in 1991, after eight years, this 
train takes 86 hours without A.C. facili- 
ties and dining car. This train should 
be treated as a prestigious train. The 
Railway Minister should take special in 
terest in this train and connect Kanya- 
kumari and Kashmir with this train with 
all facilities and amenities taking 60 
hours. By doing this, we can save the 
honour  of the  nation. 

THE VICE-CHAIRMAN DR. 
NAGEN SAIKIA): Mr. Sarada Mohanty. 

SHRI   M.   VINCENT:        Only       
oneminute,   Sir. 

THE VICE-CHAIRMAN        (DR. 
NAGEN SAIKIA): No. I have alreadv 
called him. You please sit down. You 
have taken much more time, more than 
ten minutes. 

SHRI   M.   VINCENT:      Give   me   30 
seconds.At   present   there   is   no   train      
fromDelhi   to Kanyakumari.  The   Kerala  
Ex- 
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press which goes only up to Trivandrum- 
is always over-crowed. One has to wait 
for more than a fortnight to get a 
ticket;. No only the people of the South 
but also the tourists, pilgrims from the 
North, proposing to visit Kanyakumari, 
find it difficult to undertake the journey. 

THE VICErCHAIRMAN (DR. 
NAGEN SAIKIA): If you don't obey 
the time, then, nothing will go on record. 

SHRI M. VINCENT: Therefore, I 
demand that a direct train should be 
introduced   from Delhi   to  Kanyakumari. 

With these words,  1 conclude, Sir. 

SHRI SARADA MOHANTY (Orissa): 
Mr. Vice-Chairman, Sir, the Railway 
Minister has presented the Railway Bud- 
get for the year 1991-92. If we go 
through it, it will be seen that it is not 
a budget but a balance-sheet because 
only income and expenditure have been 
shown in it. No new plan, project pro- 
posal or scheme has been given priority 
in it. The Railway Minister has proposed 
to increase the fares and freights in 
order to meet the deficit. 

Mostly every year the railway fares 
are being raised without considering the 
comforts and deplorable problems being 
faced by the passenger, the poor com- 
mon man. In the compartments there 
will be no light, no water supply in the 
latrines. Also the compartments are not 
*>eing cleaned at the junctions as was 
being done previously 10.00 P.M. print 
as cut note, iln sleeper coaches 
passengers having no tickets or passen- 
gers having tickets but without reserva- 
tions are boarding with heavy baggages 
giving no room for bona-fide passengers. 
Another thing is that passengers' bags 
land baggages are not safe in the com- 
partments specially during night times. 
Every sleeper coach is being interlinked. 
The thieves are mostly entering the com- 
partment by tearing the canvas covering 
the inter-links. There are two iron plates 
Which help the passengers to go to 
other compartment. In some bogies one 
of the plates was found missing. It be- 
came unsafe to go to the other com- 
partment. It will not be out of place to 

mention here that in South Eastern Rail- 
way some four or five days back one 
of the Railway employees, a young con- 
ductor died while moving from one com- 

       partment to another compartment 
through the inter-link because his foot 
slipped due to the missing of iron plate 

    of a compartment which is used as a 
passage. This happens specially during 
night  time. 

First class, first class A.C.  and second 
class  A.C.   compartments   are   not  
beingsupplied   with   electric   bulbs   for   
readingpurposes  fcr the   passengers  
during night 
     

Every mail, express and superfast train 
i has been provided with a pantry car 
facility but food is not prepared in the 
pantry car. They are supplied from the 
railway stations enroute. The food sup- 
plied is not worth consuming. The Rail- 
way Ministry has proposed privatisation 
of supply of food etc., in the trains 
which will be worse and there will be 
no man to be held responsible for bad 
food. 

Now a days every train is running 
late by a few hours causing a huge 
loss and suffering to the passengers. 
Sometimes trains run late for more 
than 24 hours. Once I was coming to 
Delhi to attend the session with my 
family members by train which rea- 
ched Delhi by 2.00 A.M. instead of 
7.00 P.M. which is the scheduled 
time. The pantry car did not supply 
food to us that night. So you can. 
imagine what difficulties the passen- 
gers had faced. 

During the British   period,     companies 
used to run the trains.      There was 
one company named      Bengal      Nagpur 
Railway.     Most of    the    trains    running 
under  that  company  never  came  in 
time.    So we called    that company      as 
"Be never regular". So also are the 
trains run by the Indian    Railways. 
In this     connection,     the     Ministry 
should see that the trains run in time. 
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The Railway Budget proposes to 
increase the freight on every com- 
modity except essential commodities. You 
know that iron is a commodity 
which is used by daily wage 
workers, farmers and in small and 
big industries. If freight is levied on 
iron, it increases the price of every 
article made out of iron. Therefore, 
the common man who uses iron 
equipment in his agricultural opera- 
tions, construction of home etc., will 
be affected. The same is the case with 
rubber. Mostly goods are transported 
to villages by trucks, mini-trucks, 
three-wheelers, troleys, bullock-cart;s 
etc. If the freight is imposed on iron 
and .rubber materials, automatically 
transportation charges will also go 
up because these are used in trans- 
port industry. By this the sky-high 
rise of prices will not come down and 
will go up day by day. 

Now looking into the General Bud- 
get for 1991-92, presented by the 
Finance Minister yesterday in both 
the Houses, it transpires that due to 
the increase of taxation both direct 
and indirect, the prices of most of 
the essential commodities will rise. If 
transportation cost is added, the 
prices will move up to such a height 
that the poor common man cannot 
afford to pay it. 

Our common people are living 
below the poverty line. So in order 
to save them from the danger of 
price rise, fares and freight should 
not be raised as proposed. The deficit, 
if any, can be met from the Reserve 
Funds of the Indian Railways. 

Although Orissa is rich in mineral 
resources, yet it is the poorest State. 
Mine areas are not linked with rail- 
Way lines although the State Govern- 
ment has been sending proposals to 
improve the railway line system in 
the State since Independence. The 
Central Government, the Railway 
Ministry have turned a deaf ear to 
the proposals under some plea or 
the other. Every district headquarter 

is not linked, with railway system. 
Therefore, I request the Government, 
specially the Railway Ministry, 
through you, Sir, to give top priority 
to the case of Orissa in laying more 
railway tracks in this State. I also 
request the Minister to extend the 
Chhatisgarh Express up to Rourkela. 
Lastly, the grievances of railway 
employees       regarding promotion, 
transfer and other facilities which 
they are entitled to are: 

(a) Due promotions are not be- 
ing given for several years although 
they are entitled to get them. 

(b) Employees having vast ex- 
perience in the sections they are 
working   are not being promoted to 

hig'ner posts, but persons having no 
experience are appointed in the 
post. 

(c) Employees seeking transfer 
on  genuine  health  ground  are not 

being   given  that. 

(d) The Railway Employees 
Union are moving from pillar to 
post, but no railway higher autho- 
rities are looking into their grie- 
vances  seriously. 

Due to the above reasons, the en> 
ployees are not working properly 
which causes heavy losses to the 
Indian Railways. These may please 
be dealt with seriously. 

If the railways have to improve 
their performance and profitability, 
they should also deal seriously with 
the ticketless travellers, the mafia 
Which is thriving on wagon-breaking 
and scrap-grabbing, bribe givers and 
takers in the department because of 
which the Indian Railways are facing 
heavy losses  every  year. 

With these words, I do not support 
the Railway Budget. 

SHRI DAVID LEDGER: Sir, a little 
while ago, when  I raised     the issue 
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of quorum in this House  there were 
about 17 or 18 hon. Members. Now, 
while I rise to participate in the dis- 
cussion on the Railway Budget, there 
are fewer Members. .Nevertheless, we 
have to go on, albeit in a near empty 
House, as the Indian Railways go 
on at snail's pace, especially in my 
part of the country. 

Sir, the Railway Budget for the 
year 1991-92 is yet another disap- 
pointment for the people of Assam 
and die neighbouring north-eastern 
States. The Budget reflects the conti- 
nued negligence by the Railways of 
the enire north-eastern region. I am 
at pains to say this because, after 44 
years of Independence of this coun- 
try, there is hardly any perceptible 
change in the railway system in 
Assam, not to speak of the other 
States and the regions which are yet 
to be connected by the railway net- 
work. Sir, can anyone believe that 
today, as the country faces the end 
of the 20th Century, a State called 
Meghalaya has no railway serviice? 
Hi' m iiy of us know the fact that 
Nagaland, a State in the north-east, 
has only three kilometres of railway 
track and only one railway station? 
Can anybody imagine that Imphal, 
the capital of Manipur, is yet to be 
connected by the railways in spite of 
the fact that Manipur is situated in 
a very strategic area from the de- 
fence point of view? The entire region 
is industrially the most backward, 
transport bottleneck being the main 
reason for this. Yet, the budgets pre- 
pared by successive Governments 
have hardly taken note of this fact 
and this year's Budget is no excep- 
tion. 

Sir, this Budget has practically 
made no allocafon for new lines or for 
gauge conversion in Assam, except 
fo- a very minor new line project from 
Anguri in Upper Assam to Tuli in 
Nagaland, the length of which will 
hardly be 15 kilometres. A major 
project of gauge conversion has been 
neglected. The extension of the broad- 

gauge line from Guwahati to Tinsu- 
kia has been languishing for many 
years. Members from the north-eas- 
tern States, cutting across party 
lines, have been raising this issue in 
both the Houses of Parliament over 
the past so many years. There has 
been a persistent public demand. The 
inadequacy of the existing meter- 
gauge line to carry the traffic load 
has been pointed out repeatedly. But ' 
surprisingly, no allocation has been 
made. Not a single rupee has been 
allocated to complete this project  
even in this Budget. 

Sir, I am equally at pains to point 
out that not a single rupee has been 
allotted for the completion of another 
major project namely the Jogighopa- 
Pancharatna Bridge over the Brah- 
maputra. There has been a persistent 
demand from the people of Assam 
for opening a new railway division 
at Rangiya. The foundation of this 
railway division was laid as far 
back as in 1972. This project is 
almost in a state of abandonment 
despite its viability. Sir, I would re- 
quest the Railway Ministry to take 
up this project and I am sure, it will 
make the functioning of the North 
East Frontier Railway much more 
convenient. 

There is another long-pending 
demand for the construction of a 
rail-cum-road bridge at Bogibil near 
Dibrugarh. Sir, may I say that this 
project, this rail-cum-road bridge > 
will immensely benefit the people in 
as much as it will connect the north 
bank and the south bank of the river. 
I would like to urge upon the hon.  
Railway Minister to make provisions for 
allocation of funds for this project. May 
I request the Hon. Minister to consider 
extending broad gauge to the Barak 
valley?  

Sir, I would like to suggest that- 
pre-determined amounts should be 
earmarked in every plan for construc- 
tion of new lines in the north eastern 
States, especially those States where 
realway facilities      have not yet      been 
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extended. Some of these projects 
may not be highly remunerative but 
they will be beneficial for the deve- 
lopment of these remote and back- 
ward regions. I would request the 
Railway Minister to give it a serious 
thought. 

Another important matter to which 
I would like to draw the attention 
of the hon. Minister is introduction 
of another train between Guwahati 
and  Calcutta.  Sir,  the  existing  Kam- 

    rup Express is not sufficient to deal 
with the increasing rush of passen- 
gers and it takes about 24 hours 
from   Guwahati   to   reach   Calcutta.   1 

   would suggest that a fast train of the 
Rajdhani type should be introduced 
which will be much more helpful to 
the commuters. 

The hon. Railway Minister, through 
his new Budget proposals, aims to 
generate additional revenue of Rs. 
584 crores in the current year. He 
has proposed an increase in the 
freight rates by 10 per cent with 
exemption for certain essential com- 
modities of daily use. I would consi- 
der this a self-contradictory situation. 
On the one hand, there is exemption 
of freight rates on some essential 
commodities; on the other hand, 
general freight rates have been in- 
creased by 10 per cent. This will have 
a cascading effect on the general 
prices and will only add to the mise- 

    ries of the common man. As a matter 
of fact, this is a situation which we 
have   been  facing     over  the     years. 

     Huge amounts of passenger losses are 
sought to be compensated by increase 
in freight rates.. This ultimately 
passes on to the consumers through 
the increased prices of commodities. 
The result is inflation, both direct 
and indirect. During the current 
budget year also, one cannot but 
visualise this same situation. In the 
new inflationary situation, one won- 
ders how the Government can fulfil 
its  promises, to  roll     back prices  to 

.   June  1990 level 

     There is increase in the fares for 
ordinary second class and also in the 
fares for second class in Maii and 
Express trains. The Minister has 
sought to give the impression that 
tbe increase in the fares for ordinary 
second class compartments is only 
marginal and people of the lower 
income group travelling in these com- 
partments will not be affected by the 
relatively higher increase in the fares 
of seconj eiasa Mail cr Express. But 
he has overlooked the fact that majo- 
rity of the commuters who nowadays 
prefer to travel frequently by express 
trains belong to the lower income and 
lower middle income group. The in- 
crease will hit them pretty hard. On 
the other hand, the hike in the rate 
of season tickets has hit the wage- 
earners very hard. The income of the 
wage-earner is; limited and with 
every hike, his income is drained out. 

The increase in the rates of fares 
can only be justified if there is an 
overall improvement in the Railway 
system and the railway users are 
provided with better facilities and 
amenities. The anger and resentment 
of the rail-user over having to pay 
more and more year after year in 
spite of a lack of perceptible impro- 
vement in its services is well justi- 
fied. The Railway Ministry must in- 
novate means ta bring about a 
change. How can the Minister expect 
a railway user to pay more when he 
is travelling in a compariment with- 
out light or water or even the mini- 
mum comfort? 

Ticketless travel is on the increase. 
Reserved compartments are not at 
all safe. In many long distance 
trains, reservation has no meaning as 
passengers without reservation. get 
into the compartments and occupy 
the seats and berths as a matter of 
right. There is large scale theft and 
pilferage of consignments booked in 
the goods trains and in most instan- 
ces those on duty are involved. The 
Minister must find ways to check 
these    evils.      Punctuality       has to      be 
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entorced^It is ridiculous to see long- 
distance fast trains runing io hours 
or. 12 hours or even 24 hours late. 
Where is the justification for charg- 
ing increased lares when this is what 
is happening? Mr. George Fernandes, 
the former Railway Minister, iias re- 
ferred to the amount of Rs. 4,000/- 
crores which is lying with the Rail- 
ways as Reserve and Depreciation 
Fund. 1 wonder why this amount 
could not be used for the develop- 
mental projects. It could have saved 
the passengers travelling in the lower 
classes from getting unnecessarily 
taxed.   S h a n k   you. 

THE        VICE-CHAIRMAN (DR. 
NAGEN  SAIKIA): NoW;  the Minister- 
to  reply. 

THE; MINISTER OF RAILWAYS 
(SHRI C. K. JAFFER SHARIEF): 
Sir, I am grateful to you. Sir, owing 
to the overlapping of discussion in 
the two Houses only one of us, mostly 
my colleague Shri Mallikarjun, could 
be present in the House to take part 
in the discussion on the Railway 
Budget. I am sure the hon'ble Mem- 
bers will understand, i am thankful 
to the Members who have participa- 
ted in the discussion and have given 
very valuable suggestions for impro- 
ving the railway sysiem. The con- 
straints under which the Budget had 
to be presented has been outlined by 
me in the Budget speech and these 
are well known. I would not repeat 
these. 

I will now take up some of the 
important issues that have featured 
in the discussion, though I am afraid 
that I will not be able to cover each 
and every point that has been raised 
in this House by hon'ble Members. I 
have decided to write to them indivi- 
dually in this connection. 

Sir. I am really grateful to my 
friend, Mr. Shankar Dayal Singh, who 
offered ' a very constructive sugges- 
tion to the system mentioning about 
the discipline that is required. Sir, 
discipline is not something  which we 

can   preach   to   others.      We   have   to 
practise it ourselves. Before we preach 
discipline   to   others   we   will  have  to 
set   an   example   by   ourselves.   I   am 
sure,   not   only   those   of   us   who   re- 
present the peopie here but also those 
who   are   sitting   at   the   top  echelons 
oj   the   administration,   the   managers 
of   the   sysiem    will      themselves   set 
an   example   to   bring   aoout  this   dis-t 
cipline. particularly when the country* 
is   lacing   an   economic   crisis.   Econo- 
mic   discipline   can   come   about   only 
by   the   administrative   discipline   anrf 
wi l ier    disciplines     which     we     have    to 
bring   about   by   our   own   voluntary 
involvement and efforts.     Sir,      in      the 
present   economic   situation   we   have 
to  bring about better results for con- 
taining  costs. It  shall  be my  endeav- 
our  to   bring  about  greater cost con- 
seiouness  anil      also  evolve  a      strategy 
"to  augment earnings  by plugging the 
loopholes  which many Members have 
mentioned.   1   shall   also  try   to   bring 
about   structural   changes   and   attitu- 
dinal   changes.   Sir,   many      Members 
have just spoken about the passenger 
amenities.   1  agree   with  the     hon'ble 
Members  that     there  is  a  lol   to  be 
done  in  [his      field  in order       to make 
travel   more   comfortable.   Soon   after 
taking charge of this Ministry I issued 
instructions   to   improve the  punctua- 
lity  of  trains.  Many   Members     have 
spoken   about   punctuality.   Sir,      one 
of  the  reasons  why  it  has  happened 
So   is  the  political   instability     which 
is  reflected  here.  My esteemed  oolle- 
ague,  my  friend,  my     predecessor,     MM 
George   Fernandes,   had   given   about 
400   stops   to   all   fast,   superfasl   and 
express trains.  My other predecessorT 
Mr.   Janeshwar     Mishra,     had  given 
about   100     stops.   These     total   500 
stops. You  can imagine the plight of 
a   passenger   who   is   travelling   from 
Trivandrum  to  Guwahati,  how many 
days he has to undergo this  arduous 
journey.  This  is  the problem.  If you 
ask   for   more   stops   for   a   superfast 
or   fast   train,   better  let   us  not  call 
it a superfast or a  fast train. Let us 
simply      call it a  passenger      train and 
leave the traveller to his  fate, what- 
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ever the misery that he has to under- 
go. I have already told the adminis- 
tration to review all such stops and 
see that long-distance passengers do 
not suiter, that the long-distance 
passengers would have a comfortable 
tourney... 

-     SHRI  P.  UPENDRA:   1   hope     you 
Will resist the pressures from MPs. 

SHRI C. K. JAFFER SHARIEF: As 
I said, I have issued instructions for 
improving the punctuality. i I have 
made arrangements for monitoring 
24 Kmg-dkl.ai:ce trains and T am glad 
to report to the House that the results 
have been very encouraging. As a 
matter of fact, in respect of these 
trains the improvement has been as 
high as 82 per cent compared to 
the situation that prevailed before 
this Government took over, I have 
immense satisfaction in informing 
the House of the Improvement in 
punctuality which we are witnessing 
these days. Of the 21 long distance 
trains that arrived in Delhi yester- 
day, 20 trains arrived on right time. 
So the drive will continue. Also I 
have issued instructions for identify- 
ing the stations where large numbers 
of passengers originate and terminate 
in order to improve passenger ameni- 
ties like cleanliness, drinking water 
and electrical fittings. Similarly I 
have given directions for identifying 
long-distance important trains for 
this purpose. Orders have gone for 
deputing senior level officers who 
% should monitor and ensure the im- 
provement of th«sc amenities. It is 
not a question of merely issuing 
orders or' sending out instructions. I 
have said the stations and the trains 
should be designated, assigned, to 
particular officers who '  would take 
care of those stations and trains in 
monitoring both punctuality and 
maintenance so that the responsibility 
is not shifted from one to the other. 
T am not going into the statistical 
details of allocations against passen- 
ger   amenities   and      comparing      the 

figures with those of the earlier 
years. My endeavour is to improve 
the quality of services to the users 
and I hope I will soon be coming 
back to the House lo report the im- 
provement in this regard. 

As regards new lines, gauge con- 
version and development works, 
yesterday I made a mention about 
them in the other House but I do not 
know how it has not been given- 
coverage. I wanted the people at 
large to understand the real problem. 
By and large, I agree with the views 
of the Members that a large area 
of our country remains underdeve- 
loped for want of infrastructural 
support  of  railway  network. 

As regards laying of new lines I 
wish to point out that each kilometre 
of new line costs Rs. 1 crore and 
coversion to BG costs about Rs. 70 
lakhs per kilometre. Electrification 
costs Rs. 40 lakhs per kilometre and 
upgradation of MG line costs Rs. 55.70 
lakhs approximately per kilometre. 
It should he remembered that the 
annual allocation is only to the tune 
of Rs. 350 crores to Rs. 400 crores 
over the years. This is the constraint 
in the funds position. I am of the 
view that we should step up our 
allocation to the ongoing projects so 
that the projects are completed and 
the benefits start flowing to the peo- 
ple. By this I do not mean that new 
projects should not be taken up. It 
is my endeavour that with improve- 
ment in the financial position we 
keep on taking up projects for under- 
developed areas. When I say this, 
maybe, I hope—I do not know—the 
new industrial policy, the new 
economic policy, would also help. 
The problem is the investors both 
in the private sector and the public 
sector depend .only on (he broad gauge. 
There is a misconception that the 
broad gauge system is the only effi- 
cient transport system. Hence the 
meter gauge areas have suffered. My 
friend had been saying that the metre 
gauge lines are equally good as the 
broad     gauge   lines   and   we  have  to  im- 
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prove the areas connected with the 
metre gauge lines so as to build up the 
confidence among the investores. I 
fully ag«'ee with him. The, industries 
should be encouraged to take advan- 
tage of these areas. We have a length 
of 32,000 km of MG lines which needs 
to be converted into BG lines. This 
conversion will need an amount of 
Rs. 24000 crores. There is an esti- 
mated expenditure of Rs. 3,000 
crores on the on going projects. 
However. T am in fevour of pay- 
ing attention to upgrade the MG 
lines. We need to concentrate on tran- 
shipment points so as to impart confi- 
dence among the investors to set up 
new projects in the MG areas. We 
have a plan requirement of about 
Rs. 36,500 corres for the Eighth Plan. 
Of this amount, rolling stock including 
diesel and electric locomotives, coa- 
ches, wagons, EMU etc claim a share 
of Rs. 11,900 crores. We need about 
1,170 diesel engines and about 660 elec- 
tric locomotives. 12,500 coaches, 
1,52000 wagons and 1,500 EMU during 
the Eighth Plan. For track renewal our 
requirement is Rs. 6,585 crores. Elec- 
trification calls for an amount of Rs. 
1,100 crores, for traffic facilieies which 
consist of gauge conversion, doubling 
and other traffic facilities, we need 
Rs. 4,850 crores. For the new lines we 
need Rs. 2.650 crores. This is the kind 
of investment needed to meet the 
future challefnpes of increased trans- 
portation needs. 1 am keeping the hon. 
Members informed of the requirement 
of funds and the constraints of re- 
source position. Sir, every Member has 
endorsed the need to improve the 
passenger amenities. It will be our 
endeavour to provide the basic ameni- 
ties at all stations and 'n the trains. 
In fact, norms have been prescribed 
for providing such amenities. Besides 
basic amenities, additional facilities 
like computerised reservation system, 
improved passenger enquiry system, 
including centralised telephone en- 
quiry, electronic indication boards im- 
proved passenger guidance system 
casserole meals prepared in modern 
base   kitchens,     cushioned     oerths in 

second class sleeper coaches and such 
other facilities have heen provided. 
My friend Shri Shankar Dayal Singh 
made a mention about the Yatri Niwas. 
I have to make a point here. The 
Yatri Niwas concept, whether it should 
be introduced in the large cities where 
the trains either originate or terminate 
needs to be given a thought. This is 
after all a diversification and whether 
it is necessary, given the constraints 
of resources, has to be looked into. 
For example, if 1 start from Delhi, I 
start from my house or from a hotel or 
from any other place where I may be 
staying. A'fter I reach my destination, 
I go home or to a hotel. There is 
accommodation available here. What 
I feiil is. the Yatri Niwas becomes 
necessary at transit points. I do not 
know whether the Members would 
appreciate the idea of investing in 
this     particular     project. There       are 
several other more important areas 
which need our attention. I have yet 
to make up my mind on this espect 
whether the railways should invest 
in this area. 

SHRI SHANKAR DAYAL SINGH: 
Sir. I pointed out that they have 
announced that only in Ujjan and Go- 
rakhpur they are going to have two 
Yatri Niwas's. Therefore, I raised this 
point. 

SHRI C. K. IAFFER SHARIEF: That 
is exactly the reason why I am men- 
tioning whether we should allow this. 

With a view to improving the pas- 
senger amenities, the Budget alloca- 
tion has been progressively increased 
during the past years and allocation 
for passenger amenities received a big 
boost in the Seventh Plan period. The 
expenditure under this head has grown 
from Rs. 6.T5 crores in 1985-86 to 
Rs. 23.6 crores in the terminal year of 
1989-90. For the current year, the pro- 
vision is Rs. 31 crores. Apart from this, 
works relating to passenger amenities 
are also carried our as part of certain 
other projects. I can assure the 
honourable Members that I -will try my 
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utmost to see that the passenger ame- 
nities are improved. 

Suggestion tor taking up ne.w lines, 
for gauge conversions and tor expedi- 
ting completion of the on-going pro- 
jects have been made by several Mem- 
bers and it would be difficult for me to 
deal with each individual case. There 
is a general demand for expeditions 
expansion of the railway network. 
While I am in general agreement with 
this demand, I am constrained to ob- 
serve that one has to be extremely " 
cautious and selective in taking up 
these projects as they demand a heavy 
capital investment. The resources that 
are available will have to be carefully 
used not only for expansion of the net- 
work, but also for modernization and 
strengthening the existing network to 
be able to carry traffic. 

Honourable Members will agree with 
me that priority has to be given to mo- 
dernization and replacement of overage 
items. As for the expansion of the net 
work, I would like to repeat here what 
1 have mentioned in my Budget Speech: 
Funds required for the completion of the 
on-going new lines and Gauge conver- 
sion projects exceed Rs, 3,000 crores. 
Until these projects progress so as to 
yield anticipated benefits, it would not 
be prudent to take on new projects. 
Prioritization has to be made kith under 
thel Plan heads and with in Plan outlay 
fixed. Under these circumstances, it is 
not possible to increase the allotments 
on some of the on-going projects to the 
extent desired. 

Sir, Mr. Gopalsamy raised various 
points connected with the Karm'-Dindigul 
project. This project is being taken 
up in stages and whenever a stage is 
completed, the same is commissioned 
and   opened  for  passenger   traffic. 

 

SHRl C. K. JAFFER SHARIEF: 
Sir, a parallel BG line, Dindigul-Ma- 
durai, is targeted for 1992-93. It is not 
because at Mr. Gopalsamy that I am 
mentioning this, but because 'othej- Mem- 
bers  also   raised   this point. 

SHRI P. UPENDRA: Yc-s, because of 
the  subject,   you   are   mentioning  it. 

THE       VICE-CHAIRMAN (DR. 
NAGEN   SAIKIA):  Whether  a Member 
is       present  o:       is  not  the  question. 
Since   a  point   has been raised, the  Mi- 
nister will have to  reply  to  it. 

SHRI C. K. JAFFER SHARIEF: Sir, 
I do not want to go into more details. 
I have already said that I would be 
writing to the individual Members. But 
I would like to say one thing on the 
point mentioned by my esteemed friend, 
Mr. Upcjndra, who said that the trian- 
gular route should be electrified. He 
said that the Madras-Howrah and the 
Madras-Bombay routes should be elec- 
trified. Normally, these are all taken 
on the basis of density of traffic. He 
is conversant with these things and he 
knows much more about the Railways. 
But I am in agreement with him that 
tlic ultimate goal is electrification and we 
!have   to   step   up   electrification. 

Sir, I will see what I can do keeping 
in mind the present financial position 
and the constraints that we have Sir 
Ish Dutt raised the point regarding the 
formation of RPF association. Here I 
am very clear. This is a very dange- 
rous thing to talk about. It is a disci- 
plined force. Nobody should encourage 
.this, and nobody should talk about it. 
And where will it lead to? I hope the 
Members will understands this when 
they make this kind of demand. This 
is totally against what is required for the 
country's interests, and particularly in 
the area of law and order machinery. 

Sir, some hon. Members have spoken 
about taking back the  retrenched wor- 
kers. I have already said in the other 
House, I have to take up this matter 
to the Cabinet, because it was earlier 
a   Cabinet   decision which  was  rescinded 
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by the same Government.    So, aa I have 
said  in the  ether  House,  I  will  take   it 
to    the   Cabinet    an. 1    we   will   have    to 
wait  for the  Cabinet  decision. 

Sir.   Shri Pramod   M a h a j a n . . .  

SHRI MOTURU HANUMANTHA 
RAO: Which Government had rescinded 
the   order? 

AN HON. MEMBER: It was the V.P. 
Singh Government who look the  deci- 
sion.    (Interruptions) 

SHRI C. K. JAFFER SHARIEF: 
Yes, the same Government had to do it. 
But by the time they could proceed 
further the Government had fallen. It 
was only a Caretaker Government. 
They  had to  withdraw  that. 

SHRI MOTURU HANUMANTHA 
RAO: May I know from the hon. Rail- 
way Minister whether he would press 
the Cabinet to take it up immediately'? 
Tt is pending for Ions. It is almost a 
decade  now. 

SHRI C. K. IAEFER SHARIEF; I 
wil] tell you one thing. Even in the 
other House I found this anxiety. Jf you 
people were so anxious you could allow 
the Government to continue and get it 
through. You madv it in a hurry. but 
you do not give time to the other Go- 
vernment.   How   ij  is   possible? 

AN HON. MEMBER: What a non- 
sense! 

SHRI C. K, JAFFER SHARIEF; 1 
am talking senfe'. 

THE MINISTER OF STATE IN THE 
MINISTRY OF RATI WAYS (SHR! 
MATUKARJUN): You could have 
allowed  the   V. P. Singh   Government to 
continue. 

SHRI     MOTURU      HANUMANTHA 
RAO:   The  V.  P.  Singh   Government it 
self had issued the order. 

SHRI C. K. JAFFFR SHARIEF: The 
same   Government   withdrew   it   also. 

SHRI MOTURU HANUMANTHA 
RAO:  You can victimize  the  V.   P. Singh 

Government,   but   do   not   victimize   
the 
workers. 

SHRI  C.   K   JAFFER  SHARIEF:  We 
dij not victimise    the    V. P    .Singh Go- 
vernment.   Your    friends   victimised   
you,with whom  you had  understanding. 

SHRI     MOTURU     HANUMANTHA 
RAO:    You   may   be   vindictive   with   
regard to your   political opponents,  but  
notagi.inst   workers    (Interruptions)      
Sir. protest   against  this type of  reply. 

THE VICE-CHAIRMAN        
(DR.NAGEN   SAIKIA):   This   is   no  
timtoenter   into   argument. 

SHRI C. K. JAFFER SHARIEF. 
Don't claim that you arc the only cham- 
pions of workers' rights. We are equally 
concerned   about   the   workers. 

SHRI P. UPENDRA: Sir. it was one 
of the last decisions of the then Go- 
vernment—the National Front Govern- 
ment. I would not like to drag the 
President into this. Some of the im- 
portant derision-., after the withdrawal of 
support from the BJP, were kept pend- 
ing on the advice of the President, 
May be it is one of them. 1 am not 
very sure about that. The Minister can 
indicate   that. 

SHRI       C.   K.   JAFFER       
SHARIEF:I bat  is   correct. 

Shri Pre mod Mahajan has made many 
paints But  While pointing out many im- 
provements 1 thought he would offer me 
something how to improve. Try to 
improve   efficiency     and   try     to   
curtailwasteful expenditure; that is one 
area.I entirely agree with Ibis. When you 
look at such a large system and so 
many needs of the infrastructural deve- 
lopment ard so many shortcomings in 
the system, to give cflictent service, 
where a large number of people are 
travelling, you have rightly said—I en- 
tirely agree with him—the money comes 
only  from the' poor.    It is because they 
   are the bulk of the people who travel. 
IHow   many    rich    will   travel?   The   
rich     'will   travel   by   air.   the    rich   
will   travel    by  other  means,   the   rich   
will  travel by 
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air-conditioned   and   first-class   and   other 
things. And we are not here to build for 
them. The chief mode of transport 
should be made available more to the 
large number of out people who want 
to travel by that. So. naturally they 
will have to share the burden. There 
is no question any dispute on that ques- 
lion, (Interruptions). 

THE      VICE CHAIRMAN      (DR 
NAGEN SAIKIA): The Mirristei should 
not   grant   mere   stops. 

SHR! C. K. JAFFER SHARIEF: Sir, 
once again I thank you and all the hon. 
Members foi the keen interest taken in 
the Railway Budget, for understanding 
the various problems that are faced by 
the Railways, and for giving valuable 
suggestions. t am quite aware that I 
have not been able to fully satisfy all 
the sections of the House, particularly 
in regard to taking up of new projects. 
Bui I do hope thai in view of the clari- 
lie.uions given, the. Members will appre- 
ciate  the   position.   Thank  you.   Sir, 

 

THE VICE-CHAIRMAN (DR. 
NAGEN   SAIKIA):   The   Minisier    will 
make a note  of it,      You want to react 
now? 
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SHR!   C.   iv.   JAFFER  SHARIEF;     I 

will   examine   what   he  has said. 

THE        VICE-CHAIRMAN (DR. 
NAGEN SAIKIA); Now the discussion 
oil the Railway Budget is over. Now 
we shall, take up the Appropriation 
(Railways)  No. 3 Bill,  1991. 

THE    APPROPRIATION    (RAILWAYS) 
No.   3   BILL,   1991 

["HE   MINISTER      OF      RAILWAYS 
(SHRI  C.   K.  JAFFER SHARIEF):   Sir, 
!   beg to move-' 

That the Bill to authorise payment 
and appropriation of certain sums 
from and out of the Consolidated 
Fund of lndia for the services of 
the financial year 1991-92 for the 
purpose.? of Railways, as passed 
by Lok Sabha, be taken into con- 
sideration." 

The   question   was     put   and  the   motion 
was   adopted. 

THE VICE-CHAIRMAN (DR. 
NAGEN S A I K I A ) :  We shall now take 
up clause-by-clause consideration of the 
Bill. 

Clauses  2   and   i   and   the     Schedlth 
were  added  to   the Bill. 

Clause   1,   the   Enacting   Formula   and 
the   Title   were  added  to  the  Bill. 

SHRl   C.  K.   JAFFER   SHARIEF: Sir. 
I  beg to move; 

"That  the    bill be returend." 

The  question   was  put     and the   motion 
v-'fis   adopted. 

THE        VICE-CHAIRMAN (DR. 
NAGEN SAIKIA): Now the House 
stands adjourned till 11 a.m. on Monday, 
the   29th  July,   1991. 

The    House    then    adjourned 
at    forty-five    minutes   past    ten 
of   the  clock  till eleven  of   the 
clock on Monday, the 29th July, 
1991. 




